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period of the previol1 year. coal up-
ply position to th.e Bhatinda TPS ha 
generally been atisfactory ince eptem-
b r. 1982. During Sept. '82-March, 83 
(upto 14/3 / 83) the power tation received 
944000 Metric Tonne, again t a consump-
' lion of 929000 Metric Tonnes with a 

tock equivalent to 4 day consumption on 
t5th Mar h, 1983. 

The Government have recently con tjtu-
ted a Committee under the Chairmanship 
of Shri Mohd. Fazal. Member, Planning 
Commis&ion to examine inter-alia. the 
requiremltnts of coal for the thermal 
power stataion in qualitative terms and re-
commend ,peciflc measure for' improve-
ment, w lerever, neces, ary. 

equ It b Government of A m for 
entral ssistancc 

3753. SHRJ M.S.K. SATHIYENDRAN: 
Will the Mini ter of LABOUR AND 
R HABILITATION be plea ed to tate: 

(a) whether it i a fact that Govern-
ment of A sam has a ked for Rs. 25 crore 
Central a sistance for relief and rehabili -
1a ion for those affecteC by the recent di -
turbances; and 

(b) if 'W. the detail. of the Central a, -
i tanCe provided for the relief and reha-

bilitation? 

THE MINISTER OF S ATE IN THE 
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI DHARMAVIR): (n) 
The Central Team visited A am towards 
the end of February, 1983 and after de-
tiled diSClI 'ion with the official of the 

lale Government a se , d the require-
" ment of fund for relief and rehabilitation 

of per on~ affected by recent di turbance 
(inc1ucling repairs of bridges on national 
highway ', , tate road. and P.W.D. a et) 
at R . 23.16 crore. Thi a e , ment wru 
bas.ed on the pre 'umption that about 1.66 
lakh affect d per ons would require relief 
and rehabilitation a i tance. The Rgure of 
afiectoo 'person as on 11 th March, 1983 
reported by tbe Government of A m is 
a "t 3.11 lakh and the tate Go~ern-

ment have e timated thet .r quirement of 
fund at Rs. 44.64 crore . 

(b) The affected person are being pro-
vided relief a istance in the form of rice 
pulse. alt, cooking oil, ugar, milk pow-
der / baby food, ca h dole, l1tencil, blan-
ket and clothing '. On return to their 
homes th yare also given a i tance fot" 
re-con -truction of hou e . purcha 'e of 
eed . replacement of lost hullock , & milch; 

cattle and maintenance help for a hort 
period. 

Dil)'Oma in Craftsmanship and National 
Trade Certificate 

3754. HRI NARSING SURYA WAN-
SHI: Will the Mini ter of LABOUR AND 
REHABILITATION be plea ed to stat: 

(a) whether It is a fact that the dip-
loma/certificate awarded by the Govern-
ment of Indin (\1ii1 i ~try of Labour) on 
SlICce fut completion of training at Indus-
trial Training In litotes was known 
"Diploma in raftsmanship" upto the year 
1959 and thereafter it was known as 
fNationaJ Trade Certificate'; 

(b) if so , the reason, therefor: and 

(c) are the two certificates equivalent or 
there is any difference between the two 
cour es? 

THE MJNISTER OF STATE IN THE 
MlNISTRY OF LABOUR AND REHA~ 
BIUTATION (SHRI DHARMAVIR): (a) 
Ye, Sir. 

(b) Diploma are awarded by the Minis-
try of Education for the course of three 
year's duration being conducted in the 
Polytechnics, while the courses run under 
the Craftsmen Training Scheme are 01 one 
year and two year's duration. The change 
in nomenc1ature wa. made to e tabU h a 
clear- ut difTeren e between the tw 
type of eOlU es. 

(c) The two certificate called 'Diploma 
in Craftsmanship' & 'National Trad 
Certificate' are equivalent. 




